12.05 hrs

Title: The Minister of state in the Ministry of Chemicals and Fertilizers on behalf of the Minister of State in the Ministry of
Parliamentary Affairs made a statement regarding Government Business for the week commencing the 28th April, 2008.

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS AND MINISTER OF STATE IN THE MINISTRY
OF MINES (SHRI B.K. HANDIQUE): (On behalf of Shri Pawan Kumar Bansal) With your permission, Sir, I rise to announce that

Government Business during the week commencing Monday, the 281 of April, 2008, will consist of:-

1. Consideration of any item of Government Business carried over from today's Order Paper.

2. Discussion on the Statutory Resolution seeking approval for the extension of President's Rule beyond 19t May, 2008 in
relation to the State of Karnataka.

3. Consideration and passing of the National Waterway (Talcher-Dhamra Stretch of Rivers, Geonkhali-Charbatia Stretch of
East Coast Canal, Charbatia-Dhamra Stretch of Matai River and Mahanadi Delta Rivers) Bill, 2006.

4. Consideration and passing of the Carriage by Air (Amendment) Bill, 2007.

5. Consideration and passing of the Jawaharlal Institute of Post-Graduate Medical Education and Research Puducherry Bill,
2008, as passed by Rajya Sabha.

6. Consideration and passing of the Central Universities Laws (Amendment) Bill, 2008, after it is passed by Rajya Sabha.
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SHRI P.C. THOMAS (MUVATTUPUZHA): Sir, the following items may be included in the next week's agenda:-

1. The serious situation of scarcity of foodgrains, especially rice, in Kerala which has arisen due to the refusal of the
Centre to give adequate quota of rice to the State and the drastic cut of 82 per cent of allotment of APL quota of rice
thereof.

2. The threat due to opening up of retail sector of trade to multinationals and large corporates to retail merchants in India
and the need to bring a Central Legislation to regulate the trading sector to safeguard small merchants.
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DR. K.S. MANOJ (ALLEPPEY): The following items may be included in the next week's Agenda:-

1. Need to bring a comprehensive legislation on Unorganized Labour as a fulfillment of commitment in Common Minimum
Programme,

2. Need to bring a comprehensive legislation on Solid and Liquid Waste Management in view of the sanitation problems and
health hazards arising out of the environmental pollution.

SHRI DUSHYANT SINGH (JHALAWAR): The following items may be included in next week's agenda:-
1. Need to discuss issues regarding shortage of LPG.

2. Need to discuss issues regarding setting up of various irrigation projects, especially to raise the water table and water
harvesting issue.

SHRIMATI ARCHANA NAYAK (KENDRAPARA): The following items may be included in next week's agenda:-
1. Immediate completion of All-India Institute of Medical Science (AIIMS) at Bhubneshwar, Orissa.
2. To set up two to three rehabilitation centres in each state for the AIDS affected orphaned children of our country.

MR. SPEAKER: Thank you. This is a very good subject.
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